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Profit and Loss in SAIL

2538. SHRI P.R. DASMUNSI : Will the M inister of 
STEEL be p leased to state :

(a) the profit and loss in each of the Steel plants of 
Steel Authority of India Lim ited (SAIL) during each of 
the last three years; and

*(b) the production of various items therein and the 
m anpower involved, during the above period?

THE M IN ISTE R  OF STEEL AND M IN ISTE R  OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) ; (a) the 
Profit and Loss (-) in each of the Steel Plants of Steel 
Authority of India Lim ited (SAIL) during each of the last 
three years is as fo llows :

(Rupees in Crores)

Plant 93-94 94-95 95-96

Bhilai Steel Plant 367.78 639.47 819.31
Durgapur Steel Plant (-) 212.57 (-) 94.33 (-) 173.98
Rourkela Steel Plant 3.41 18.97 (-) 56.64
Bokaro Steel Plant 467.82 662.21 805.95
Alloy Steels Plant (-) 14.23 (*) 5.87 1.12
Salem Steel Plant 4.05 21.14 4.15
Others
(non-plant Units 
of SAIL)

(-) 70.93 (-) 78.26 (-) 81.30

SAIL 545.33 1163.33 1318.61

(b) The Production of Saleable Steel and Manpower 
involved during the above period is as fo llows :

Saleable Steel Production

(in ‘000 tonnes)

Plant 1993-94 1994-95 1995-96

Bhilai S teel Plant 

Durgapur Steel Plant 

Rourkela Steel Plant 

Bokaro Steel Plant 

Alloy Steels P lant 

Salem Steel P lant

3335

642
1130

3205

160

46

3409

852
1201

3168

154

56

3495

947

1148

3330

187

48

SAIL Total 85J8 8840 9155

/
Manpower

(as on)

Plant . 31 -3-94 31.3.95 31.3.96

1 2 3 4

Bhilai S teel P lant 54663 53620 52730

Rourkela Steel P lant 30719 % 33796 34141

1 2 3 4

D urgapur Steel Plant 29590 29282 28567

Bokaro Steel P lant 48075 47928 47485

A lloy S teels P lant 6775 6654 6533

Salem Steel P lant 1381 1529 1584

Sub tota l 171203. 172809 171040

O thers (non-p lant 
units of SAIL) *

16697 16697 16464

SAIL Total 18790(5 189506 187504

[T rans la tion ]

Funds Allocated for W elfare of SCs/STs

2539. DR. BALIRAM ;

SHRI KACHARU BHAU RAUT ;

W ill the  M in is te r  of W E LFA R E  be p le a s e d  to 
state :

(a) the am ount allocated by the Union Governm ent 
for the welfare of the Scheduled Castes and Scheduled 
Tribes in the country, during each of the last three years, 
State/UT-wise;

(b) the number of fam ilies expected to be benifited 
as per the scheme and the number of fam ilies actually 
benefited  there in ;

(c) w hether the allocated amount has not been fu lly 
utilised; and

(d) if so, the reasons therefor?

THE M IN ISTER OF W ELFARE (SHRI BALW ANT 
SINGH RAMOOW ALIA) ; (a) Under the C entral/Centrally 
Sponsored Schem es meant for the welfare of SCs and 
STs th e  a llo c a tio n  is m ade sch e m e -w ise  and not 
S ta te -w ise . H ow ever, funds  re leased  to  S ta tes/U Ts 
during the last th ree years is g iven in the a ttached 
statem ent - I.

(b) Details are at statm ent-ll.

(c) and (d). Under most of the Schemes the funds 
a llo c a te d  w ere  u tilise d  e xcep t in the S chem es of 
B o o k  B a n ks  fo r  S C /S T  s tu d e n ts , C o a c h in g  and 
A llied  S chem es and U pgradation of Merit of SC/ST 
S tu d e n ts  d u rin g  1 9 9 5 -9 6  due  to th e  fo llo w in g  
reasons :

(a) N on-rece ip t of com ple ted proposa ls from  the 
States/UTs;

(b) N on-provis ion of adequate matching share by 
the State G overnm ents/UT Admns.
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Schem es M eant for Tribal D evelopm ent

P hysica l Ach ievem ent under the Central/Centrally Sponsored Schem es for the yea r 1993-94. 1994-95 and 1995-96

S.No. Schem es Unit 1993-94 1994-95 1995-96

1. SCA to TSP Fam ilies 10.42 lakhs 10.51 lakhs 7.96 lakhs 
(upto Feb. 96)

2. Boys H oste l for ST H oste ls 53 66 34
3. Girls H oste ls for STs Hoste ls 52 42 45
4. Ashram  Schools for STs S choo ls 64 18 163
5. E duca tiona l C om plex 

in Low L iteracy Pockets 
fo r ST Girls

C om plexs 23 42 47

6. Vocational* Training Centres C entres f t 19 19

Feature Film s

2540. SHRI M ANIKRAO HODLYA GAVIT : Will the 
M in is ter of INFOR M ATIO N AND BR O AD C ASTIN G  be 
pleased to state :

(a) the num ber of fea ture  film s te lecast by Delhi 
D o o rd a rs h a n  d u rin g  each  of th e  la s t th re e  ye a rs , 
ca tegory-w ise ;

(b) w h e th e r th e  G o v e rn m e n t p ro p o se  to issue  
in s t ru c t io n s  fo r  s h o w in g  o n ly  re l ig io u s ,  s o c ia l,  
educa tiona l and h is to rica l film s on D oordarshan and 
im pose a ban im m ediate ly on the show ing of low-taste 
and vu lgar film s; and

(c) whether the G overnm ent propose to show such 
film s which can be seen by w hole fam ily sitting together?

THE M INISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BRO ADCASTING  (SHRI C.M. 
IBRAHIM) : (a) The details are given in the attached 
statem ent.

(b) and (c). D oordarshah endeavours to te lecast 
film s on d iffe rent them es keeping in mind its programm e 
requ irem ent from tim e to tim e. Only film s which have 
been certified  by the Central Board of Film Certification 
a re  c o n s id e re d  fo r  te le c a s t.  F u rth e r, a ll film s  are 
p re v ie w e d  b e fo re  te le c a s t to  e n su re  th a t th e y  are 
Suitable fo r fam ily  view ing.

STATEMENT

The num ber o f feature  film s te lecast on D elh i 
D oordarshan Kendra fo r the la s t three years i.e. from

1/1/93 to 31/12/95, year-w ise  is g iven be low  :

S.No. C a tegory 1/1/93 to 
31 /12 /93

1/1/94 to 
31 /12/94

1/1/95 to 
31 /12/95

1 2 3 4 5

1. R e g io n a l 54 45 61

2. C h ild ren  film s 8 12 6

1 2 3 4 5

3. H indi feature  film s 
on Nationa l Network

145 134 118

4. H indi feature  films 
on D elh i-LPTs

51 49 52

5. D ia lect feature  
film s

22 17 17

Total 280 257 254

Decontrol of New sprint

2541. SHRI HARIN PATHAK : Will the M inister of 
INFORM ATION AND BRO A D C AS TIN G  be p leased to 
state :

(a) w hether the G overnm ent have any proposal to 
decontro l the newsprin t; and

(b) if so, the deta ils thereof?  .

THE M INISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) and (b). G overnm ent have a lready made 
a ll typ e s  of n e w s p rin t, in c lu d in g  g lazed  new sp rin t, 
free ly im portable by all persons with effect from 1.5.1995 
vide M in istry of C om m erce ’s Notification No. 3(R E-95)/ 
92-97 dated 30.4.1995 and there is also no custom s 
duty on the new sprin t import. Indigenous newsprint is 
a v a ila b le  to  th e  n e w s p a p e rs  re g is te re d  w ith  th e  
R egistrar of N ew spapers fo r India for purchase from the 
schedu led  new sprin t m ills w ithout paym ent of excise 
duty.

ITDC Coaches

2542. SHRI S.D.N.R. WADIYAR ; Will the M inister 
of TOURISM  be pleased to state ;

(a) th e  n u m b e r o f Ind ia  Tourism  D e ve lo p m e n t 
C orpora tion  coaches in operation every day between 
Bangalore  and M ysore for the benefit of tourists;


